SLP(C)... 5001 OF 2005

| TEM No. 18 Court No. 5 SECTI ON 11
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
CC 5001
Petition(s) for Special Leave to Appeal (Cvil)....... / 2005

(From the judgenent and order dated 24/09/2004 in SBCST 929/ 2003
of The H GH COURT OF JUDI CATURE FOR RAJASTHAN AT JODHPUR)

ASSI STANT COMVERCI AL TAXES OFFI CER Petitioner (s)
VERSUS
M S. ALCOBEX METALS LTD. Respondent (s)
Wth I.A 1 (c/delay in filing SLP and office report)
Wth
SLP(O) . ........ /2005 CC 5028

Wth I.A 1 (c/delay in filing SLP and office report)
Date : 29/04/ 2005 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.N. VARI AVA
HON BLE MR JUSTI CE H. K. SEMA

For Petitioner (s)M. H. D Thanvi, Adv.
A. P.Dhanija, Adv.
Ram N was, Adv.
Sarad Singhani a, Adv.
Punit Jain, Adv.
Sushi | Kumar Jain, Adv.
Ms. Pratibha Jain, Adv.

SSSE5S

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

| ssue noti ce.

Tag with Special Leave Petition (Civil) No. 4196 of 2004.

Anita

(Jasbi r Si ngh)
Court Master



